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T.V, Sets in the Country

2947. SHRI K. PRADHANI: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the total population in India
so far covered by our T.V. stations;
and

(b) the number of T.V. sets in ope-
ration in the country and their es-
timated demand State-wise?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANI): (a) 713 lakhs appro-
ximately,

(b) As on 31-12-1976, the total num-
ber of licenced TV sets was 4.79 lakhs.

It is not possible to estimate the
demand of T.V. receivers Statewise.

Demand for separate State for Jhar-
khand Tribalg

2948. SHRI M. N. GOVIND
NAIR:

SHRI §. G. MURUGAIYAN

Will the Minister of HOME AFF-
AIRS be pleased to state:

(a) whether there jg 3 demand from
certain quarters to form a separate
State for the Jharkhand tribals in
Bihar; and

(by if so, what are the reasons
pointed out in support of their de-
mand for a separate Adivasi State
and what is the Government’'s reac-
tion' thereto?

THE MINISTER OF STATE 1IN
THE MINISTRY OF HOME AFF-
AIRS (SHRI S. D. PATIL): (a) and
(b). Yes, Sir,

As already explained in reply to
Starred Question No. 130 on 23rd
November, 1977 and its supplemen-
taries, the Government do not consi-
der the present to be the appropriate
time for taking up the question of re-
organisation of any State.

Indo-Swiss Centre attacheg to C.S.1.0.
Chandigarh

2949. SHRI GANGADHAR APPA
BURANDE: Will the Minister of
PLANNING be pleased to state:

(a) whether the Indo-Swiss Train-
ing Centre attached to the Central
Scientific Instruments Organisation,
Chandigarh, is affiliated to any Board
of Technical Education or University;

(b) what is the mode of conducting
examinations and awarding degrees to
the students and what are the checks
to ensure impartiality and fairness;

(c) whether reservations are made
in admissions for the scheduled castes
and scheduled tribes;

(d) if so, how many scheduled castes
and scheduled tribes candidates have





